195 Papers Laid

SHRI PURNANARAYAN SINHA: I
consider it my right to speak in my uwn
language. I wrote to you 6 months aﬁu.
I appeal to the hon. Prime Minister alswo
now,

MR. SPEAKER: There is no point
of order.

SHRI PURNANARAYAN SINHA:I
have a right to sprak in my language...

MR. SPEAKER: Order pleas:, M.
Patil.

1139 hrs.

PAPERS LAID ON THE TABLE—

Contd.

FinaL RePoRT orF GrovER COMMISSION
or Inquiry IN REspeCT op SHR1 D. DevRaj
Uzs, Curer Minister or KARNATAKA
AND OTHFRS WITH A STATEMENT FOR NOT
LAYING IN Hixpr AND NOTIPICATIONS
unpER ALL InDIA SERVICES AcT, 1951

THE MINISTER OF STATEFE IN THE
MINISTRY OF HOML AFFAIRS AND
IN THE MINISTRY OF LAW, JUS-
TICE AND COMPANY AFFAIRS
(SHRI §. D. PATIL): I beg to lay on
the Table:-<

(1) A copy each of the following paprrs
under sub-section (4) of section 4
of the Comnussions of Inquiry
Act, 1952:—

(i) Final Report of the Grover Com-
miwion of Inquiry st up to
inquure into certain allegations
against ShriD). Devraj Urs, Chief
Minister anrl other Ministers of
Karnataka.

(i) Memorandum of Action taken
on the above Report. (Hindi

and English versions)

{Placed in Library. See No. LT-4418/79]

(2) A statement (Hindi and English
versions)  explaining reasons for
not laying simultaneously the Hindi
versions of the Report mentioned
at (1)(i) abowe, [Placed in Library.
Se¢ No, LT-4438/79]
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(3) A copy each of the following Noti-
fications (Hind: and Enghsh vers-
ions) und 't sub-section (2) of sec-
tion 3 of the All India Services Act,
19531 :—

(1) (=8.R 619 published in Gazette
of India dated the 28th  April,
1979, Containing corrigendum to
Notilication No. (L8.R. 574(E;
dated the 8th December, 1978,

(i) G.S.R. 620 published in Gazette
of India dated the 28th Aprnl,
1979 containing corrigrmdum to
Notification No. GL.S.R. §75(E)
dated the 8th December, 1978,

[Placed in Library. See No. 171-4419/79]

RerorTs or CowpiroLLEr AND A.G. oF

INDIA FOR Igy'}-(ﬂ‘——UNION Govr. (CrviL),

AND Parts IIT & IV (CoMMERCIAL).

1978—FERTILIZER CORPORATION OF INDIA

Lto. Trombaxy anp Namrur Unrrs &

GovT. ArPROPRIATIONS Accouvts (CiviL),
1977-78

THE MINISTER OF STATFE. IN THI
MINISTRY OF FINANCE (SHRI
ZULFIQUARULLAIID): T beg to lay on
the Table:—

(1) Acapveach ol thefollowing Reports
(Hind) and Linglish versions) under
article 15171) of the Constitution :—

(1) Report of the Comptroller and
Auditor General of India for thre
vrar 1977-78 Union Government
(Cuvil). [Placed in Library. See
No. LT-¢410/79).

(ii) Report of the Comptroller and
Aurlitor General of India for the
yrar 1978—Union Government
(Commerrial)—Part  IIT—The
Fertilizer Corporation of India
Limited (Trombay Unit). [.me.'ﬂf
in Library. See No. LT-4441/79)

(iii) Report of the Gomptroller and
Auditor Genrral of l’::dia for the
vear 1978—Union Government
{Commercial)-—Part IV—The
Fertilizer Corporation of India
Limited (Namrup Unit). [Placed
in Library. See No. LT-4442/70]

2) A copy of Un‘on Government A

(<) propriation Amnunﬂﬁfvil) for the
Vear "q?7-t7€ ﬂ'ﬂ flﬂd Mﬂh
versions). {Placed in Library See
No. LT-4443/79].



